
(b) if so, the details thereof'’

THE PRIME MINISTER {SHRI VISH- 
WANATH PRATAP SINGH): (a) No. Sir.

(b) Does rK)t arise.

[English]

Strengthening and Widening of Na­
tional Highways in Tripura

1991. SHRI SONTOSH MOHAN DEV: 
Will the PRIME MINISTER be pleased to
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(a) whether there is any proposal for 
strengthening and widening of National 
Highways in Tripura; and

(b) if so, the details thereof'̂

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) and (b). National Highway- 
44 in Tripura is being widened/strengthened 
to take traffic of 1500 vehicles per day to the 
folbwing specifications:

Stretch Formation Surfacing

i) Km 284.08-458.00 7.5 m 3 75 m

iO Km 458.00-479 40 12 m 7 m

There is no proposal for further strengthen- 
ing/wideni(ig of th>s sector of the Highway

ITrans/ation]

Complaints of Mlsutlllsatlon of Public 
Money against Mobile Creche for 

Worldng Mothers

1992. SHRI GOVINDA CHANDRA 
MUNDA: Will the PRIME MINISTER be 
pleased to state-

(a) whether Government have received 
complaints against the Mobile Creche for 
Working Mothers':5-BTelegraph Lane, New 
Delhi about misutilisation of public money;

(b) if so, the full details thereof; and

(c) the action taken by Government 
against the persons found guHty”?

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL­
OGY AND MINISTER OF STATE IN THE

DEPARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCE DE­
VELOPMENT (PROF. M.G.K. MENON): (a) 
Yes. Sir

(b) and (c). A complaint regarding the 
misuse of public funds by the organisers of 
Mobile Creches 5-B Telegraph Lane. New 
Delhi was received by the Central Bureau of 
Investigation from Shri S.K. Pattnaik, M.P. 
The complaint is still under verification. After 
completbn of venf ication action will be taken. 
Another complaint was received by the 
Central Vigilance Commission from the same 
M.P. against the same organisation. The 
Central Vigilance Commission has not 
caused any investigation to be made in the 
case as the M.P.’s letter did not contain any 
specific allegations.

[English]

Oil Exploration in Antarctica

1993. SHRIPRAKASHV.PATIL: Will 
the PRIME MINISTER be pleased to state:




